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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

CORRIGENDUM 

New Delhi, the 21st April, 2017 

S.0.1234(E).—In the notification of the Ministry of Enivironment, Forest and Climate Change, Government of 
India, S.O. 967(E), dated the 27th  March, 2017, published in the Gazette of India, Extraordianary, Part II, Section 3, Sub-
section (ii), the set of words "former Additional Principal Chief Conservator of Forests" is substituted by "former 
Principal Chief Conservator of Forests". 
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